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tion as Chief Clerks in Signal and 
Telecommuni .. ~ ... Department of 

-----------------
Roster Point Number 

Southern Railway.fl'om 1.71 onwards 
apinst raster points are givC!Jl belCYAo: 

Name 

-----------------_ ..... --_._------------------
(SC) Shri J .A. George (OC) 

2 
" 

3 
" 

4- (ST) 
" 

5 " 
G 

" 
7 " 
8 (SC) 

" 
9 " 
10 

J:I 

II 
" 

12 
" 

13 
" 

14 (SC) 
" 

'5 
" 

(b') Particulars of Scheduled Castel 
Scheduled Tribe employees and the 
dates &from which they are working 

(I) Shri P. Ponniah 

(2) 
" 
N.S. Arunachalam 

(3) 
" 
V.M. Krishnan 

(4) u K. llbaUcran 

(5) Mrs. Uma Oanesh 

(6) Shri K. Vilwanathan 

(7) u M. Sunder Rao 

---------

M. ~ (OC) 

N.S. Arunachalam (SC) 

M. Krishnaswamy (Oe) 

M. Krishnas.wamy (00) 

T.Y. Narayana (ST) 

M. Krishnaswamy (OC) 

N.S. Arunaehalam (SC) 

~  (QC) 

N.R. Ramarao (OC) 

V.M. KrishQan (SC) 

V. Chakrapani (OC) 

N.S. Arunachalam (SC) 

Mohd. Abdul Kareem (OC) 

V. ~  (O-C) 

as Head Clerks in Signal and Te!e-
communication Department from 19'1 
onwards are given below:-

(S.C) from 31-3.1974 

(SC) from 18"9-19' .... 

(SC) from ~4 .. I-1977 

(SC) from 30-3-1977 

(SC) from 1".9-'976 

(SC) from ~ -2-I 979 

(ST) uom 5-10-1979 
-------.. -- --------

Payment Of ~ Allowance 

7752. SHRI A. X. ROY: Will the 
Ministe,r of BAlL WAYS be pleased 
to ~ ~  

~ ~  ~~ . Railway Board 
has 185111'(1 an or!er to pay Travelling 

Allowance .aloag with salary of the 
railway staff; 

(b) if so, whether tbis order has 
been implemented in Eastern Rall-
ways, South E¥tern Railway and 
other Zona! RailW8¥6; 

(c) if not, the reasons therefor? 
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THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT OF 
PAllLIAMENTARY AFFAlfl$ (SHRI 
MALLIKARJUN): (a) and (b). No 
OI"<ier, as such was issued by the 
Railway Board t() pay TraveUing 
Allowance alonawith the salary 
of railway staff. However, the 
Board had issued instructions in 
1161 to the variou-s Railways that 
arrangements should be made on 
each Railway fOr paying the Travell-
ing A11owanc.e far a month by the 
end or the second f-ollowmg month 
at the latest. Despite these instruc-
tions it was noted that complaints 
about the delay in payment of Tra-
velling Allowance were persisting 
and the Board. after considering 
various alternative methods to be 
adopted tor prompt payment of ~  

~ 1  Allowance, ~  ~  the 
Railways tQ c.on$iclf:(r ~  of 
'l'ravelling Allowance/Daily Allow-
not :r.eceiving their Travelling ~ -

ance in the regular monthly ~  for 
-salary and allowances of second 101-
lowhlg month Which woU14 obviate 
multiple visits Of pay der):s and 
minimise the chances of employees 
not receiving their Travelling Allow .. 
ance due to their not being available 
when pay clerks come to make pay-
ments of Travelling Allowance at 
the outstations. The discretion to 
adopt the suggested procedure was, 
however, left with the General Ma-
nagers. Gen&ally, the Suggestion 
made by the Board for payment of 
Travelling Allowance alongwith the 
salary of the second following month 
has been adopted by most of the 
Railways including South Eastern 
llallway. On Eastern Railway, 
l'lowever, this procedure has been 
.adopted only for some of thE:' staff. 
'l'be remaining staff continue to get 
the p$Ytnent 01 Travelling Allowance 
jn the following month and not along-
with the salary/wages -of the second 
following month. 

(c) Eastern B.ailwal' who ba.ve not 
adQpte.d tbe Plocedute fully have 
.ensured .that with tile existing ma .. 
chinery they are able to make pa,-

malt of Travelling Allowance ~ .. e 
promptly, with sreater measure of 
satisfaction to the staff. 

Seaiority of rra.iD Examiners on 
Zonal Basi. .. 

7753. SHRI SURAJ BHAN: Will 
the Minister o'! RAILW A YB be plea-
~  to state: 

(a) whethc.r it is a fact that In 
SOmEt Zonal Railways, the senio.rity 
c.t train examiners for promotion to 
grade as. ~  (nB) is ~ 00 
Zonal basis and in some on Divisiona' 
seniority basis; and 

(b) the names of the railways on 
which the seniority is f\x.ed on Divi-
sional seniority basis; 

TllE D:V:PUTY MINISTER ~ 

THE MINISTRY OF RAlLWAYS AND 
~ TBIJ ~~ ~ ~4

MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and--(b). Informstion 
is being collected and will be laid on 
th.e Table of the Sabha. 
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